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ERRATA

In the English translation of Maharashtra Aadhaar (Targeted Delivery of Financial and
Other Subsidies, Benefits and Services) Act, 2016 (Mah. Act No. XVIII of 2017), published
in the Maharashtra Government Gazette, Extraordinary Part VIII, Extraordinary No. 23, dated
the 16th January 2017, at pages 1-4, on page 1,—

(i) in line 2, for “Aadhar” read “Aadhaar” ;

(1) in line 15, for “ Aadhar” read “ Aadhaar”.
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